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(e) whether any cash reward has been
given to the person who helped th's detec-
tion;

(fy if so, details

thereof and if not,
the reasons therefor;

(g) whether Government propose (o
take some measures to ensure constant
vigil op railway tracks before departure
)7 every pas‘enger train; and

th) if so, the detajls thereof and if not,
the reascns therefpr?

THE MINISTER OF STATE IN THE
MINISTRY OF RATILWAYS (SHRI K. C.
LENKA): (a) Yes, Sir.

(b) On 27-6-93 at about 22.00 hours
.iie Patrolmen under PWI/Sambha detail=d
for track patrolling duty in between Ghag.
wal and Hjra Nagar Rajiway Station had
noticed that 10 bombs were lying under
the rajlway track at Km. No. 50/6-7.

(c) and (d) Yes, Sir. Op seeing the
approaching Pune bound 4678 Dn. Jhelum
Expre:s, the patrolling party immediately
waved red signal ip order pg draw atten-
tion of the driver of incOming traim, AS
a tesulp the train stopped just before the
site and thus an accident wag averted.

(e) and (f) Divisional Railway Mana-
ger/Firozpur and General Manager/Nor-
thern Railway have awarded cash reward
of Rs. 500 and Rs, 1000 respectively Lo
both the patroimen.

(g) and (h) The following security
measures have been taken for the safety
of track and safe running of the trains:—

1. 24 hour track patrolling is being
done by gangmen of  Engineering
branch over J & K area.

r

. Night track patrolling is also being
organised in vulnerable areag to the
extent pos:ible.

i1, GRP/Jammu Tawi has alsg intro-
duced patrolling in this section with
effect from 30-6-93.

4. Intelligence machinery has been gear-
ed up and vulnerable sections/Stalions
were given  attention in providing
sgourity.
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5. Close liaison {8 being maintained
with State Police authorities.

6. All important {rains are being egcort-
ed.

7. A special watch is being kept on

empty rakes at platforms and washing
lines.

Intredueng the nolicy of orivatisation in
cutering service

416. SHRI BRAHAMDEQO ANAND
PASWAN: Will the Minister of RAIL-
WAYS be pleased to state:

(d) whether the Railway AdminiSkra-
lion has introduced the policy of priva-
:Jsatjon in Caterlng servwcs

(b) if so, the criteria for allotment of
th: Peniry Cars on the Raijlways; and

_(c) the names of the (raing jn which
Dining Cars are allotted (o private
contractors at preseni?

THE MINISTER OF STATE IN THE
MINISTRY OF

RAHLWAYS  (SHRI
K. C. LENKA): (a) Yes, Sir
(b) Catering licences are awapded to

the reputed and professional  caterers
afier following the prescribed procedure.
The basic criteria is capabiity, reputa-
tion ang experiemce fo supply requisite
standard of food and service (o the tra-
velling passengers.

(c) Information is being collected and
will be laid on the Table of the Sabha.

Cat Scan in Railway Hospigals *

417. SHR1 BRAHAMDEO ANAND
PASWAN: Wili the Minister of RAIL-
WAYS be pleased to state:

(a) whether Rajlway Hospitals at

zona| level have been proyided with cat
scan machijne;

(b) if not, what arrangementy are
proposed to procurs such machines; and

(c) by when there is likelijhoed of

getting these machines?
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THE MINISTER OF STATE IN THE

MINISTRY OF RAILWAYS (SHRI
K. C. LANKA): (a) No, Sir.
(b) Therg is no such  proposal  at

present.

(c) Dogs not arise,
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Maintesance of National Highway in
Maharashtra
419, SHRI MURLIDHAR CHAND-

RAKANT BHANDARE: Will the Mini-
ster of SURFACE TRANSPORT  be
pieased to state:

(a) the amount sought for by ithe State
Sovernment of Maharashtra and  sanc-
tioned by the Central Government for
the maintenance of National Highways
in Maharashtra during the last three
years;

(by whether it is a fact thap inview
of the «ensity of traffic on certain Na-
ijonal Highways th, Government of

Maharashtryg hag sought for  increased
grants for maintenance of Natjonal
Highways; and

(c) if so, action taken by  Govern-

ment so far?

THE MINISTER OF STATE IN THE
MINISTRY OF SURFACE  TRANS-
PORT (SHRI JAGDISH TYTLER): (a)
The amoun(s demanded by the Govern-
meint of Maharashtra and allotted are
as underi—

Demand- l

Year Amount-releasad

-

o (Rs. in lakhs)
1990-91 . 1747.28 1489.15
199192 - 2056.67 162090

199293 . . . 2514.24

1506.677

——



